
CP NO. 70(ND)IZ014 
RT No.3212018 

Subhash Malhotra . . . Petitioner 

Versus. 

MIS Oswaf Dyeing & Finishing Mills Pvt. Ltd. & OR. ... Respondents 

Present: Mr.AnrnSaxena,AdvocatewithMr.SubhashMathotra 
Prrtitioner in person,. 
Mr. Bhupesh Gupta, Praddng Company Secretary for 
respondents. 

Learned counsel for petitioner seeks and permitted to withdraw 

the instant petiiion. The instant petition is dismissed as withdrawn. 

September 27,201 6 

arwa 

(Justice R!P. Nagrath) 
Member (Judicial) 


